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Telephone connect tons

1M. Dr.  Kanen  Sen: Will  the
Minister of CommniMtlons be pleas
ed to state:

(a) the total number of  applica
tions for new telephone connection* 
now pending in Calcutta.  Bombay, 
Madras. Delhi and other  big towns 
of India; and

(b) when the majority of the appli
cants will be  supplied  with tele
phones?

The  Minister  of  State  in  the 
Departments of Parliamentary Affairs 
and  Comonicattons  (Shri  I.  1C. 
Gajral): (a) The information is as
under:

Name of Tomt  Waiting Liu
Calcutta TT019
Bombay 71178
Delhi 58589
Madras 12509
Bangalore ?tt2
KanPur 8638
Poona 4197
(b)  It is not possible 10 fix any 

time limit.  Efforts are continuously 
being made to open new exchanges 
and expand the existing exchanges, 
within the available resources.

FnpigitlHi of Indian Languages

1U. Dr. Waaew Sen:
M  Vfefcwa Nath Mhy:

Will th« Minister of Maeattea be 
pleated to state:

(«) the ametiot apart in the Third 
Jtaa parted for the propagation and

development of the Indian languages 
and the  details thereof?

The MtaMer of State la the Minis

try of Education  (8hri Sher Siagh):

A statement giving information re
garding the  amount spent  by the 
Central Government on the propa
gation and development of the Indian 
languages is placed on the Table of 
the House.  [Placed in Library.  See 
No. LT-344/67].

Number of Children la N.D.M.C.
Primary Schools

1*2. Shrl Eswara Reddy:  Will the
Minister of Education be pleased to 
state:

(a)  whether (here is  a rule that 
in ihe Primary Schools  under  the 
New Delhi Municipal Committee, the 
number of children  admitted in  a 
School and the number of  children 
permitted in a  Class  or  Section 
should not exceed a certain limit;

<b) if so, the maximum number of 
children a School and a Class there
of is required to admit  separately: 
and

(c> the details of the schools where 
number of  children  exceeds  the 
required number?

The Minister of State in the Minis
try of Edocation (Shri Bhagwat Jba 
Asad): (a) and (b).  There is no
specific  rule  but  according  to  a 
Resolution passed by the New Delhi 
Municipal Committee on 3rd March. 
1967 as far as possible the number 
of  students  in  a  Primary  School 
should  not exceed 600.  For the 
strength of a Section also there is 
no rule but normally the number is 
not permitted to exceed SO.  If the 
number  of children  in  a  Section 
exceeds 50 the Section is bifurcated 
and a separate teacher is provided 
for a new Section.  The strength of 
a Class depends on the number of 
Section.

(c) Then is no school in which the 
number of children in a Section ex
ceeds 50, hut according to the ia&onasK




